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[English]

Functioning of SCICI

5254. SHRIC P. MUDALAGIRIYAPPA: 
Will the Minister of FINANCE be pleased to 
state:

(a) whether the government have re* 
ceived any complaints regarding the func-
tioning of ihe Shipping Credit and Invest-
ment Company of India (SCICI) recently; 
and

(b) if sc. the action taken by the Govern-
ment to improve the functioning of the or-
ganisation'^

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH), (a) Government leceived in recent 
months, letters and petitions suggesting that 
the functioning of Shipping Credit & Invest-
ment Company of India Ltd., (SCICI) be 
modified or improved.

(b) Shipping Credit & Investment Com-
pany of India Ltd., (SCICI) is a board man-
aged company incorporated under the 
companies Act and is not a Government 
company. The Government from time to 
time received letters and petitions suggest-
ing improvements and modifications in the 
functioning of the company. Since this is a 
board managed company these letters were 
sent to it for examination and initiating action 
as may be considered necessary. Where 
Government’s interests are directly involved 
suitable suggestions have been given to the 
company and where necessary, specific 
information has also been sought from them.

Construction of Tunnel to connect
National Highways Nos. 9 and 5

5255. SHRI SOBHANADREESWARA 
RAO VADDE: Will the Minister of SURFACE 
Tr a n s p o r t  be pleased to state:

(a) whether the scheme to connect 
National Highway No. 9 with National High-
way No. 5 through a tunnel in Indrakuiadie 
Hill in Vijayawada is yet to ba implemented;

(b) if so, the reasons for the delay in 
completing the construction of the link road; 
and

(c) the date by which it is likely to be 
completed

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) The imple-
mentation of the scheme for connecting NH 
9 with NH 5 through Indrakuladi tunnel has 
been started but part of the work is yet to be 
completed.

(b) The construction of the link road is 
delayed because of the High Couri stay 
order obtained by the local people in Febru-
ary, 1987, preventing the work being carried 
out in one reach of the road.

(c) As the High Court stay is yet to be 
vacated, it is too early to give the date by 
which the work is likely to be completed.

Loans to Sugarcane Growers of Kham-
mam District of Andhra Pradesh

5256. SHRI SOBHANADREESWARA 
RAO VADDE: Will the Minister of FINANCE 
be pleased to state:

(a) whether commercial banks are not 
advancing loans to the farmers who are 
raising sugarcane crop for supply to Kailas 
Sugars in Khammam district in Andhra 
Pradesh;

(b) if so, whether the Government pro-
pose to issue instructions to the commercial 
banks in the factory zone to advance crop 
loans to the sugarcane growers in that area; 
and



(c) if not, the reasons therefor?
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THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) to (c). The Reserve Bank of 
India (RBI) has reported that it has no such 
information. As per the policy in vogue, 
Commercial BanKS finance schemes which 
are viable and bankable irrespective of 
whether the sugarcane is for supply to any 
sugar factory or not.

Fund to Jute Mills for Modernisation 
Programme

5257. SHRI GOPI NATH GAJAPATHI: 
Will the Minister of TEXTILES be pleased to 
state:

(a) the amount provided to different jute

mills to implement modernisation pro-
gramme, mill-wise; •

(b) whether these mills have utilised the 
fund obtained by them for modernisation;

* (c) if so, the amount spent by each mill 
on implementation of the programme during 
the last three years and achievements made 
by each mill in production by implementing 
such programme; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) The position of disbursement 
of funds under the Jute Modernisation Fund 
Scheme as on 31st July 1991 is

(Rs. in crores)

S.No. Name of Mill Amount Disbursed

1. Anglo India Jute Mills Company Ltd. 1.00

2. Hasting Mill 1.56

3. Aekla Limiied 4.26

4. India Jute & Industries Limited 6,68

5. Birla Jute & Industries Ltd. 3.68

6. Naihati Jute Mills Co. Ltd. 1.36

7. Gange Manufacturing Co. Ltd. 2.35

8. Chitavalsah Jute Mill 1.75

9. Cheviot Co. Ltd. 1.92

10. Kevin Jute Co. 1.14

11. New Central Jute Mills Ltd. 1.85




